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BHASKARA pANTUU MOHAN

Member (Judicial)
Date : 15.12.2017
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M.K. SHRAWAT
Member (Judiciat)

CORAM: present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBA] BENCH OFTHE NATIONAL COMPANY LAW TRIBUNAL ON 15.12,20T7

NAME OF THE pARTIES: M/s. Agritradex Commodities (lndia) pvt. Ltd.

SECTI.N oF THE coMpANIES ACT: 39 r to 394 of the companies Act 1956and 230 to 232 of the Companies Act, 2013.
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1' In a',these cases, the pubrication in the newspaper to be made on or before
15.01.2018.

2. Thereafter the matter to be listed for 02.02.201g.


